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FCRA registration of NGOs

1815, SHRI SAMBHAJI CHHATRAPATT : Will the Minister of HOME AFFATRS
be pleased to state:

() whether Government has recently cancelled registration of about 1800 NGOs

and institutions due to non-submission of annual reports on fund transaction;

(b) if so, what special measures Government proposes to take to ensure that
annual returns are filed at the end of every vear failing which bank transactions are

automatically freezed and registration put under suspension;

(¢) whether Government had cancelled registration of other NGOs/institutions

in previous vears also for similar reasons; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
NITYANAND RAT) : (a) Yes, Sir. Certificates of registration of 1808 FCRA registered
Associations have been cancelled recently for non-submission of mandatory Annual

Returns for the year 2017-18.

(b) The Foreign Contribution (Regulation) Act, 2010 and rules made there under
provide that all FCRA NGOs/Associations have to file Annual Returns on time. The
non-compliant NGOs are issued notices and reminders through the online mechanism.
Further action like suspension and cancellation of Registration Certificate are also taken

against non-compliant NGOs.

(c) and (d) Yes, Sir. Registration certificates of approximately 14500 associations
have been cancelled during the last five years. Details of such cancelled registrations

are available in the public domain on the web portal of FCRA i.e. www.feraoniine.nic.in.
Action plan to eradicate Naxalism

T1816. SHRI LAL SINH VADODIA: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it 1s a fact that many security personnel have lost their lives during

the last three vears in the Naxal-affected areas of the country;

TOriginal notice of the question was received in Hindi.



172 Written Answers to [RATYA SABHA] Unstarred Questions

{by if so, whether Government 1s considering on formulation of any special

action plan to eradicate the menace of Naxalism; and
{cy if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI G.
KISHAN REDDY) : (a) The details of loss of Security Force personnel in Left Wing

Extremism (LWE) related incidents in the country are as under:-

SINo.  Year Personnel killed
1 2016 &5
2 2017 75
3 2018 67
4 2019 (till 15 Nov.) 4

{b) and (c) To combat the LWE menace in a holistic manner, the Government of
India has formulated a National Policy and Action Plan in 2015, which envisages a
multi-pronged approach comprising security, development and ensuring rights &

entitlements of local communities etc.

MHA 1s supporting the State Governments extensively by way of deployment of
CAPF Battalions, provision of helicopters and UAVs and sanction of India Reserve
Battalions (IRBs)/Special India Reserve Battalions (SIRBs) etc. Funds are provided
under Modernisation of Police Force (MPF), Security Related Expenditure (SRE) Scheme
and Special Infrastructure Scheme (SIS) for capacity building of State Police, intelligence
agencies and CAPFs.

In addition to flagship schemes of the Central Government, several development
mitiatives have been undertaken for construction of roads, mnstallation of mobile towers,
skill development, improvement in network of banks and post offices, health and

education facilities.
Terrorists and soldiers trying to infiltrate from Pakistan

F1817. SHRI LAL SINH VADODIA : Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether it 1s a fact that not only the terrorists but even the soldiers are

trying to infiltrate from Pakistan side;

TOriginal notice of the question was received in Hindi.



